i BEFORE THE ADJUDICATING AUTHORITY
: NATIONAL COMPANY LAW TRIBUNAL
' AHMEDABAD BENCH

COURT 1
 CPB)7730f2019
_;Coram Mr. MADAN BHALCHANDRA GOSAVI, MEMBER (JUDICIAL)

Mr VIRENDRA KUMAR GUPTA, MEMBER (TECHNICAL)

. ATTENDANCE CUM-ORDER SHEET OF THE HEARING THROUGH VID ONFER| N BEFORE THE
e AHMEDABAD BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ONO 3 11,202

b Name oftthe Company; £ B Small Industnes Development Bank of Indla
Arlo Infrastructure Pvt Ltd

- Section: Y R  Section 7 of»the lnsolvencv'&‘Bankruptcv Code

ORDER
i _‘_Learned Counsel Mr Vlshal Dave appeared for the F1nanc1a1 Creditor.
7 Leamed Counsel Ms. Ayush1 Agarwal appeared for the Corporate Debtor

s Pleadmgs are complete At the request of Corporate Debtor, the matter is
:adJourned ‘ '

 Matter fo \eppeer for further'cohsideration onll .‘01.202‘1;‘ |

~ MEMBER (TECHNICAL) e MEMBER (JUDICIAL) i

e




